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Eye-Sight lost by Eye operations by
Quacks

1815. SHRI RAJESH KUMAR SINGH:
Will the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state:

(a) number of persons who lost their
eye-sight in eye operatioms performed by
quacks in eye camps organised in various
States in the country during the period
1981-82 and 1 April, 1982 to 1 August,
1982;

(b) whether Central Government have
issued any directives to all the State Gov-
ernments to prevent such  spurious eye
camps in States and if so, what are the
details thereof; and

(c) other steps taken by Central Gov-
ernment to prevent such camps and any
financial assistance given to the victims?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) As per the nvailable
information, during the period 1981-82, eye
operations carried out by unqualified per-
sons affected the eyesight of 19 perSoms in
Madhya Pradesh and 11 persons in Raj-
asthan. No such case has been reported
during the period 1st April 1982 to ‘1st
August 1982,

(b) and (c¢). The guidelines sent to the
States and U.T. Governments to prevent
the holding of eye camps by unqualified
persons are given in the statement attached.
In addition, the Central Government have
reinforced the implementation of the Na-
tional Programme for the Control of Blind-
ness by making it a 100 per cent centrally
sponsored programme since April 1982 and
have augmented the financial assistance
given to voluntary organisations for hold-
ing eye camps. Under the National Pro-
gramme for Control of Blindness, there is
no provision for granf of financial assis-

tance to the affected persons, &





